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9173
LOK SABHA

Saturday, April 4, 1964/Chaitra 15,
1886 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

SHORT NOTICE QUESTION
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I(a) Yes.

\ « (b) out of a total of 297 stalls and
Jhuggis, 260 stalls and eight jhuggis
wepe destroyed. The total loss is
estimated at about Rs. 3:65 lakhs,

(¢) and (d) No. The fire is reported to
have broken out some time between
8-30 p.m. and 8-45 p.m. The Safdar-
jang Firce Station got the news  at
8-54 r.m. and two fire engines reach-
ed the spot at 9 p.m. with suppiies
of 600 gallons of wualer cuch. The
jets were immediately directed at the
fire. There was no difficidty about
water supply as hydrants were avail-
able at a distance of about 100 feet.

(¢) The Dclhi Municipal Corpora-
tion has decided to give a cash relief
of Rs. 100/- cach to the shopkeeper
and Rs. 25/- cach to the jhuggi-dwel-
ler. Loans to the exient of 50 per cent
of the loss subject to an overall ceil-
ing of Rs. 2,000/- in cach case will be
given by the Delhi Administration to
those who have suffered a loss of over
Rs. 150/-. The total expenditure on
this account is expeccted to be about
Rs. 2 lakhs.]
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Shri Joachim Alva: May 1 know
whether the hon. Minister is aware
that after the state of emergency,
caused by Chinese aggression, was
declared, our fire fighting equipment
in Delhi and in other important cities
was to be up-to-date and better than
before? If so, is the state of fire pro-
tection and preparedness in Safdar-
jung better than what it was before
the state of emergency or is it in the
same state prior to the declaration of
emergency?

Shri Hathi: The very fact that they
reccived this news at about 8-54 p.m.
they reached the p'ace at 9.00 p.wm.
and the fir: was extinguished at 10.25
Py, shows that it is quite efficient.

Shri Shinkre: Are Governmen! con-
sidering anv sieps so that these petty
smnll shops are located and spread out
in <uch a wayv that in future fire does
not casily sproad out like this?

Shri Hathi: In this case these shops
and jhuggies had thatched roofing with
grass. The Ministrv of Works, Hous-
ing and Rehabilitation had already
constructed cement concrete platforms

CHAITRA 15, 1886 (SAKA) Notice from Supremeg;78

Court

and thesc people were to be shifted
within a week or so when the fire
took place. Arrangement for roofing
is also being made. They are alive
to the problem,
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Shri Hathi: Within half-an-hour the
police und the SP M. on duty reached
there.

Shri Bade: That is wrong.

Shri Hath’: You may sav it is wrong.

11.09 hrs.
NOTICE FROM SUPREME COURT

Nz Speaker: As 1 told the House
yesterday, T convened a mectinT of the
group leaders  yesterdav., and almost
all groups were represented.  Besides
them T had  invited a few o'her dis-
tinguished Members as well, We had
had  verv  useful  discussions. Of
course, variant and even divergent
views were expressed on this subject.





